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7. Direct reception community TV s("ts (1000 sets each for 7 regions). 7000 nos. 
(maintenance of sets to be carried out by respective' Std.tes) 7'00 

8. VHF Community TV sets-7oo0 no!".. (Iuaintenance of 8et~ to be car-
ried out bv rcspe("tiv'.~ State!.). • 3' 15 

9· Additional nlobjJP rpcorJing units 2 for each of 7 regions (14 sets) • 

fOe Portable VTR, for school programmes 2 nos. each for 7 re~ions 

2 '10 0'21 

(14 seta) • o 35 

080 

O'()35 

0·08 J I. Installati,'ll .. ~ff and Te~ional setup 

1 2 . Rf","'arch and eTaluation "'tudios. 

TOr."L 

Supply of Coal directly to COD-
sumers at cheaper rate 

955. SHRI MUKUNDA MANDAL: 
Wi:a the MinIster of ENERGY AND 
IRRIGATION AND COAL be pleased 
to state: 

(a) whether Government intend to 
supply coal directly to consumers at 
a cheap price; 

(b) if so, the details thereof; 

(c) what is the attitude of the Gov-
ernment towards the agents function-
ing as intermediaries in the distribu-
--tion of coal; and 

(d) what are the reasons re!pon5i-
ble for the high price and non-avail-
ability of coal? 

THE MINISTER OF ENERGY AND 
IRR1IGATION & COAL (SHRI A. B. 
A GHANI KHAN CHAUDHURY): 
'(a) & (b). Coal companies supply 
coal a,lrainst the sponsorship issued 

by the competent authorities, to the 
actual consumers except in the case 
Of soft coke and coal for domestic 
use whiCh is supplied to ilcensed 
dealers. The price of cos} has been 
fixed by the Govem.ment for delivery 
at the pitheads for the various types 
:and grades of coal. 

• 
• • 0·20 

• 4 6 73 3 740 
01 say Rs. 47 00 ~Rs 307 

crorf"s. cro~. 

(C) Distribution of coal within the 
States is regu~ated by th·~ State 
Gov~rnm£::lnts, who licence dealerc; for 
sale of soft coke and coal consumed 
by domestic consumers. Where the 
number of dealers so Hcensed has 
appeared excessive the attenLion of 
the State Governments has bee"} drawn 
to this and they have been requested 
to reduce the number of ~icen('ees, 

(d) The price of coa] fixed by the 
Government is fOr delivery at the 
pitheads. The lower prodtiction In 
certain areas together with inade-
quacy of rail transport and the in-
creased movement by road at consi-
derably higher cost has led to an 
increase in 1 he prIce of coal at the 
consuming centres. 

Plan to ftl'ht floods in .Jammu and 
Kashmir 

956. Dr. FAROOQ ABDULLAH: 
Will the Minister of EN'ERGY AND 
IRRIGATION AND COAL be pleased 
to state: 

(a) whether it is a fact that the 
State Government have prepared a 48 
crore plan to fight floods in the J. 8r: K. 
State; 

(b) if so, whether in Jammu Akb-
Door to Hamirpur Sidhar on the banks 
of Chanab was inundated every year: 
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(c) if so~ whether a large nwnbet' 
of people lost their homes and most of 
the paddy crops was destroyed; 

(d) if so, whether the scheme is 
being implemented to save areas of 
land from erosion; 

(e) whether the Union Government 
huve agreed to give any financial as 
well as all help to the State in this 
regard; if so, the details "f the help; 
and 

(f) whether the Union Government 
arc considering to help the state Gov-
~:rnment to build a barrage on the lines 
of Farakka Barrage at Kupwara in 
Srinagar to preserve the excess water 
which eRn be utilised at the time of 
shortage? 

THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SHRI 
A. B. A GHANI KHAN CHAUDH-
URY) : (a) The State Government 
has reported that an outline 1\lJ:aster 
Plan for flood cOntrol estImated to 
cost Rs. 48 crores has been prepared 
for Jammu Division only. Th .. ~ out-
line Master Plan for Kashmir r€'gi~n 
]s under preparation with the State 
Government. 

(b) & (c) .. During high floods in the 
Chenab river, some of the }OW lying 
La~ adjoining the banks of t.h~ 
!wel' get inundated with some 
consequential loss to property and 
crops. However, the main problem 
on the Chenab is the ero';ion of the 
river banks during floods. 

(d) The State Government has 
reported that since 1977 work is in 
hand On some urgent measures estimat-
ed to cost Rs. 130 lakbs for protection 
against erosian. or these, works 
'Worth Rs 63 lakhs have alreadY 
been ~.omp1eted and the balance 
works are in hand. 

(e) Flood Control being.a State 
SUbject, the outlays required tor such 
works are met out of the proVIsions 
made in the State Plans. 

(f) The State Governm.ent has re-
ported that there is no immediate 
proposal for constructing a Barrage 
on the lines of Far.kka Barrage at 
Kupwara. :!towe ver, the State Gov-
ernment is carrying out pre!ltninary 
surveys to explore the pussibIlity of 
constructing a storage reservoir on 
Lolab NaHah at Kupwara. 

Power Generating capacity in Gujarat 

957. SHRI AHMED M. PA'rIL: 
Will the MInister of ENERGY AND 
IRRIGATION AND COAL be p:ensed 
to state: 

(a) what is the total power generat-
ing capacity in Gujarat State; 

(b) what is the total demand; and 

(c) the steps taken by Government 
to meet the deficit? 

THE MINISTER OF ENERGY .AND 
IRRIGATIPN AND COAL (ShI'li 
A. B. A. GHANI KHAN CHAUDH-
URY): (a) The total installed capa-
cIty of Gujarat is 2404 jVfW (iuclud-
ing 50 per ~ent share fr01l1 Tarapur 
nuclear statio:l) as On 29th February, 
1980. 

(b) Energy requirement in March 
is 30 million units/per day. 

(c) N·ormally Gujarat meets its 
energy requirements fully. At 
present however power shortage 
conditIons are prevailing in Quj arat 
due to shut down Of a 210 l.\1:W se: at 
Tarapur for refuelling, depletion of 
Hydro reservoir at Ukai and a~'So 
due to inadequate supply of coal to 
thermal. power stations. A !lumber 
of steps have been taken to step up 
supplies of coal to the thermal power 
stations in Gujarat. Some of th~e 
are: 

(1) Coal companies and railways 
have been asked to step up 
coal supplies to power 
stations in Gujarat. 




